IN THE HIGH COURT OF
ORISSA,CUTTACK

It is informed to all the
Advocates/Advocates' clerks/Applicant that
the following certified copies are ready
for Delivery.

Date : 10.11.2026

INo . of|Name of Ipate of Case No. C C Dealing Seat
No Pages|Applicant Application Section

WRIT (Seat
1 6 K NANADA 74577/2026(06.10.2026 WP (C)/13065/2022 |GENERAL No-
BRANCH-6 16)
gEiECH (Seat
2 4 S K KAR 77019/2026(13.10.2026 WP (C)/39593/2023 |GENERAL No-
(DIVISION 102)
BENCH-1)
WRIT (Seat
3 22 S K MOHANTY 79082/2026(16.10.2026 WP (C)/29511/2021 |GENERAL No-
BRANCH-6 24)
WRIT (Seat
4 16 S K MOHANTY 79085/202616.10.2026 WP (C)/29511/2021 |GENERAL No-
BRANCH-6 24)
WRIT (Seat
5 5 P C DAS 79884/20261(22.10.2026 WP (C)/31251/2026 |GENERAL BRANCH-7 [No-5)
SECOND (Seat
6 2 S N SHARMA 80234/20261(27.10.2026 RSA/476/2017 GENERAL APPEAL No-1)
pranci | (9eat
7 3 D SAMAL 80923/20261(29.10.2026 WP (C)/31145/2026 |GENERAL No-
(DIVISION 110)
BENCH-2)
WRIT (Seat
8 20 K N MUDULI 81302/20261(30.10.2026 CMP/1701/2025 GENERAL No-
BRANCH-6 35)
WRIT (Seat
9 3 S DASH 81361/20261(30.10.2026 WP (C)/8193/2023 Cc.O. No-
BRANCH-3
33)
WRIT (Seat
10 |28 D NAYAK 81643/2026/31.10.2026 CMP/1482/2025 GENERAL No-
BRANCH-3 33)
WRIT (Seat
11 |3 J.BARIK 81995/2026(02.11.2026 WP (C)/1458/2026 |GENERAL No-
BRANCH-5 22)
prancn | (Seat
12 |4 P SAHOO 82171/20261(02.11.2026 WP (C)/28053/2025 |GENERAL No-
(DIVISION 114)
BENCH-2)
SECOND (Seat
13 |4 P.PANDA 82177/20261(02.11.2026 RSA/405/2023 GENERAL APPEAL No-7)

14 |7 P BASTIA 182178/2026(02.11.2026 |CMP/346/2016 GENERAL [WRIT |(Seat




BRANCH-1 [No-2)
WRIT (Seat
15 119 B.MOHANTY 82207/2026(02.11.2026 WP (C)/11703/2016 |GENERAL No-
BRANCH-6 |,
CRIMINAL |(Seat
16 (47 P.K.MOHANTY 82418/202603.11.2026 |CRLREV/416/2026 |GENERAL| o <o o | 0 %2
WRIT (Seat
17 13 P.N.BEHERA 82500/2026(03.11.2026 |WP(C)/2162/2020 |GENERAL No-
BRANCH-6 |._
EEiECH (Seat
18 |4 J.SAHOO 82530/2026(03.11.2026 |WP(C)/23642/2026 |GENERAL No-
(DIVISION |7
BENCH-1)
WRIT (Seat
19 |5 B.K.MISHRA 82793/2026(04.11.2026 |WP(C)/12819/2024 |C.O. No-
BRANCH-5 |, o
WRIT (Seat
20 |4 S.K.PAL 82840/2026(04.11.2026 WP (C)/36039/2026 |GENERAL No-
BRANCH-6 | )
21 |14 [P.K.PATRI 82862/202604.11.2026 |0JC/1469/1991 GENERAL B(Iif‘;"t
WRIT (Seat
22 |5 G.DAS 82906/2026(04.11.2026 WP (C)/31790/2026 |GENERAL No-
BRANCH-5 |7
WRIT (Seat
23 |5 G.DAS 82907/2026(04.11.2026 |WP(C)/31772/2026 |C.O. No-
BRANCH-5 |7
WRIT (Seat
24 |5 G.DAS 82908/2026(04.11.2026 WP (C)/31797/2026 |GENERAL No-
BRANCH-5 |7
(Seat
25 |4 K.K.NATH 82928/2026(04.11.2026 |ABLAPL/10131/2026 |GENERATL BAIL-2 No-
18)
giiECH (Seat
26 |11 C.R.NAYAK 82935/2026(04.11.2026 WP (C)/30464/2026 |GENERAL No-
(DIVISION || '0-
BENCH-1)
WRIT (Seat
27 |6 S.PRADHAN 83079/2026(05.11.2026 WP (C)/35750/2026 |GENERAL No-
BRANCH-3 |0
WRIT (Seat
28 |4 S.N.SHARMA 83097/2026(05.11.2026  |WA/839/2025 GENERAL |, oorar No-2)
pmanca |(Seat
29 |64 N.K.ROUT 83174/2026(05.11.2026 |WP(C)/18635/2009 |GENERAL No-
(DIVISION | o,
BENCH)
WRIT (Seat
30 |6 M.DAS 83185/2026(05.11.2026 WP (C)/36029/2026 |C.O. No-
BRANCH-6 |./
SAMARENDRA CRIMINAL |(Seat
31 |3 MOHANTY 83189/2026(05.11.2026 |CRLREV/824/2026 |C.O. REVISTON [Nooi)
WRIT (Seat
32 |6 P K PARIDA 83255/2026(05.11.2026 WP (C)/21050/2010 |GENERAL | o o, | >°




27)

SUBHASHREE CRIMINAL |(Seat
33 |23 AMANDARAY 83276/2026 |05.11.2026  |CRLMC/421/2026  |GENERAL |~ Nows)
SUBHASREE CRIMINAL |(Seat
34 |3 SAMANTARY 83290/202605.11.2026  |CRLMC/421/2026 GENERAL |/ No-5)
SATYAJIT CRIMINAL |(Seat
35 |4 o SHAL 83299/2026(05.11.2026  |CRLMC/3838/2026 |[C.0. | = Noes)
WRIT (Seat
36 |4 M.BARAL 83305/2026 (05.11.2026 |WP(C)/33808/2026 |C.O. No-
BRANCH-6
35)
EEiECH (Seat
37 |6 S.K.SAHU 83344/2026 (05.11.2026 |WP(C)/36369/2026 |C.O. No-
(DIVISION 119)
BENCH-3)
38 |3 P.K.MISHRA 83384/2026|05.11.2026 |CONTC/7049/2026 |GENERAL éifit
WRIT (Seat
39 |7 B K PANDA 83473/2026|06.11.2026 |WP(C)/6257/2013 |GENERAL No-
BRANCH-5 23)
(Seat
40 |4 M K PANI 83474/202606.11.2026 BLAPL/8094/2026 GENERAL |BAIL-2 No-
18)
a1 |4 S K DAS 83475/202606.11.2026 |ABLAPL/10206/2026 |GENERAL BAIL-1 éif??
WRIT (Seat
42 |16 P R SWAIN 83478/202606.11.2026 CMP/437/2023 GENERAL BRANCH-1 |No-4)
(Seat
KRUSHNA WRIT
43 |4 CHANDRA RATHA |83528/2026(06.11.2026 |WP(C)/33915/2026 [c.0. |1~ . o Tg;
WRIT (Seat
44 |4 R K MALLIK 83536/2026 (06.11.2026 |WP(C)/29555/2026 |C.O. No-
BRANCH-4 19)
(Seat
DR.PURUSOTTAM WRIT
45 |5 ChuLT 83540/2026(06.11.2026 WP (C)/34984/2026 |c.0. 1o . gg;
WRIT (Seat
46 |11 G.C.BARIK 83606/2026(06.11.2026 |CMP/715/2026 GENERAL No-
BRANCH-2 45)
47 |3 G.K.SAHOO 83609/2026/06.11.2026 |ABLAPL/9838/2026 |GENERAL BAIL-1 éifj?
48 |2 G.K.SAHOO 83611/2026(06.11.2026 |ABLAPL/9838/2026 |GENERAL BAIL-1 éifj?
WRIT (Seat
49 |8 C R NAYAK 83624/2026|06.11.2026 |WP(C) /33457/2026 |GENERAL No-
BRANCH-2 50)
WRIT (Seat
50 |16 P.C.CHHINCHANT [83629/2026(06.11.2026 |WP(C)/32625/2026 |GENERAL No-
BRANCH-7 15)
(Seat
SAMIR WRIT
51 |5 20 PRADHAN 83632/2026(06.11.2026  |WP(C)/20230/2026 |GENERAL |\ " . gz;
WRIT (Seat
52 |15 K.K.RATH 83634/2026(06.11.2026 WP (C)/24576/2026 |GENERAL | o o o | "




13)

53 |2 L.D.PANDA 83640/2026 |06.11.2026  |[CONTC/6263/2026  GENERAL (CONTEMPT | (52
54 |34  |J.C.BARAL 83642/202606.11.2026 |0JC/2061/1975 GENERAL éifit
e
55 |7 B BEHERA 83670/2026 (06.11.2026 |WP(C)/13136/2026 |GENERAL No-
(DIVISION| o
BENCH-1)
EEiECH (Seat
56 |19  |BISWAJIT DAS |83703/2026(06.11.2026 |WP(C)/15869/2025 |GENERAL No-
(DIVISION |7,
BENCH-2)
57 |4 P K MISHRA 83720/2026 06.11.2026 |[CONTC/7314/2026 |GENERAL éif?t
pravcr (993t
58 |4 L.K.NAYAK 83725/2026 (06.11.2026 |WP(C)/8387/2026 |GENERAL No-
(DIVISTON |70,
BENCH-3)
SECOND | (Seat
59 |4 B.DAS 83727/2026(06.11.2026 |RSA/508/2024 GENERAL /"ot hooa)
WRIT (Seat
60 |8 B.DAS 83729/2026(06.11.2026 |CMP/1855/2026 GENERAL No-
BRANCH-5 | %)
61 |3 P.K.MISHRA 83732/2026 06.11.2026 |[ABLAPL/12571/2026 GENERAL BAIL-1 éifif
62 |3 P.K.MISHRA 83734/2026(06.11.2026 |ABLAPL/12611/2026 GENERAL [BATL-1 éif;f
WRIT (Seat
63 4 N.MUKHT 83837/2026(07.11.2026 WP (C) /32725/2026 |C.O. No-
BRANCH-8
56)
WRIT (Seat
64 4 M R ROUTRAY  83839/2026(07.11.2026 |WP(C)/33331/2026 [C.O. No-
BRANCH-1 |17
WRIT (Seat
65 |17 S K SAMAL 83904/2026(07.11.2026 |WP(C)/16514/2024 |C.O. No-
BRANCH-7 | )
WRIT (Seat
66 |4 G.JAYSINGH 83966/2026(07.11.2026 WP (C) /33067/2026 |C.O. No-
BRANCH-5 |,
MISC. (seat
67 |6 P.K.DASH 83988/2026(07.11.2026 |FAO/904/2026 GENERAL APPEAL | °%7)
SEC.
MISC. (seat
68 |6 A.MEHER 83989/2026(07.11.2026 |FAO/905/2026 GENERAL APPEAL No-5)
SEC.
MISC. (Seat
69 |6 S.K.PADHEE 83990/2026(07.11.2026 |FAO/906/2026 GENERAL APPEAL No-5)
SEC.
WRIT (Seat
70 |6 ARABINDA PATEL 83992/2026(07.11.2026 |WP(C)/25292/2026 |GENERAL No-
BRANCH-4 |.7)
71 |27 |P.CH.PARIDA  [83999/2026|07.11.2026 |WP(C)/15580/2024 |GENERAL WRIT |(Seat




BRANCH-3 |No-
33)
WRIT (Seat
72 |a D SAMAL 84007/2026(07.11.2026 |WP(C)/22519/2026 |C.O. No-
BRANCH-5 |,
WRIT (Seat
73 |7 M R ROUTRAY 84010/2026(07.11.2026 |WP(C)/25058/2026 |C.O. No-
BRANCH-1 | =
74 |5 S.K.BEHERA 84027/2026|07.11.2026 |[ABLAPL/12171/2026 GENERAL BAIL-1 éif??
MISC. (Seat
75 |a N ROUT 84047/2026(09.11.2026 |FA0/1035/2026 c.o. APPEAL | 0%
SEC. ©
MISC. (seat
76 |4 N ROUT 84048/2026(09.11.2026 |FAO/1045/2026 c.o. APPEAL | 70
SEC.
WRIT (Seat
77 |3 N . SAHOO 84050/2026(09.11.2026 |CMP/1479/2026 c.o. BRANCH-1 [Noo1)
WRIT (Seat
78 |7 R.MALLICK 84053/2026(09.11.2026 |CMP/1640/2026 c.o. No-
BRANCH-3 |7
WRIT (Seat
79 |a R.K.BARIK 84058/2026(09.11.2026 |WP(C)/35472/2026 |C.O. No-
BRANCH-8 |,
80 |4 J.R.NAYAK 84068/2026(09.11.2026 |BLAPL/10545/2026 |GENERAL BATL-1 éif?f
(Seat
81 |5 J.R.NAYAK 84069/2026(09.11.2026 |BLAPL/10276/2026 |GENERAL [BATL-1 No-
14)
(Seat
82 |4 J.R.NAYAK 84070/2026(09.11.2026 |BLAPL/11117/2026 |GENERATL BATL-1 No-
20)
83 |3 SARAT DASH 84071/2026(09.11.2026 |ABLAPL/12660/2026 |GENERATL BAIL-1 éifgf
giiECH (Seat
84 |7 R.K.BARIK 84073/2026(09.11.2026 WP (C)/36725/2026 |GENERAL No-
(DIVISTON | o7
BENCH-3)
WRIT (Seat
85 |4 T.BAG 84083/2026(09.11.2026 |WP(C)/30296/2026 |C.O. No-
BRANCH-3 |,/
pmancy | (Seat
86 |13 P K JENA 84085/2026(09.11.2026 |WP(C)/35287/2026 |C.O. No-
(DIVISION | oo,
BENCH-1)
prancy | (Seat
87 |5 A SAHOO 84087/2026(09.11.2026 WP (C)/34945/2026 [C.O. No-
(DIVISION |\
BENCH-1)
BIVEKANANDA (Seat
88 |2 NAYAK 84136/2026(09.11.2026 |CONTC/6889/2026 |GENERAL Noo)
89 |3 CHHABI RANA 84143/2026(09.11.2026 |ABLAPL/12245/2026 |GENERAL BAIL-1 (Seat

No-5)




SECOND (Seat
90 (32 P K MISHRA 84146/2026/09.11.2026 |SA/175/1989 c.o. ADDEAL No—4)
WRIT (Seat
91 |21 MITHUN DAS 84155/2026/09.11.2026 |WP(C)/33850/2026 |GENERAL No-
BRANCH-6 35)
WRIT (Seat
92 |4 R. K. MEHER 84163/2026(09.11.2026 WP (C)/36438/2026 |GENERAL oo 0 - No-8)
EEiECH (Seat
93 |5 P. K. DASH 84176/2026/09.11.2026 |WP(C)/19765/2026 |GENERAL No-
(DIVISION 105)
BENCH-1)
94 |4 B. N. SAHU 84182/2026/09.11.2026 |ABLAPL/12622/2026 GENERAL |BAIL-1 éifj?
(Seat
95 |3 B. N. SAHU 84185/202609.11.2026 |ABLAPL/12447/2026 |GENERAL BAIL-2 No-
11)
WRIT (Seat
96 |4 P.K.MISHRA 84186/2026/09.11.2026 |WP(C)/15476/2026 |GENERAL No-
BRANCH-8 50)
WRIT (Seat
97 |6 M.NATK 84195/2026/09.11.2026 |WP(C)/36230/2026 |C.O. No-
BRANCH-8 41)
WRIT (Seat
98 |6 M.NATK 84196/2026/09.11.2026 |WP(C)/34963/2026 |C.O. No-
BRANCH-3 28)
WRIT (Seat
99 |6 M.NAIK 84197/2026/09.11.2026 |WP(C)/34943/2026 |C.O. No-
BRANCH-3 28)
WRIT (Seat
100 |5 M.NAIK 84198/2026/09.11.2026 |WP(C)/34844/2026 |C.O. BRANCH-1 |No-2)
WRIT (Seat
101 |5 M.NAIK 84199/202609.11.2026 WP (C)/34794/2026 |C.O. No-
BRANCH-8 39)
WRIT (Seat
102 |6 M.NAIK 84200/2026/09.11.2026 |WP(C)/34839/2026 |C.O. BRANCH-1 [No-2)
WRIT (Seat
103 |5 M.NAIK 84201/2026/09.11.2026 |WP(C)/36686/2026 |C.O. No-
BRANCH-4 16)
WRIT (Seat
104 |6 D.BISWAL 84202/2026/09.11.2026 |WP(C)/36688/2026 |C.O. No-
BRANCH-4 46)
WRIT (Seat
105 |6 D.BISWAL 84203/2026/09.11.2026 |WP(C)/36690/2026 |C.O. No-
BRANCH-4 16)
WRIT (Seat
106 |8 P.K.JENA 84205/2026/09.11.2026 |WP(C)/34374/2026 |C.O. No-
BRANCH-3 14)
WRIT (Seat
107 |5 M.NAIK 84206/2026/09.11.2026 |WP(C)/36449/2026 |C.O. BRANCH-2 No-8)
(Seat
108 |4 S CHOUDHURY 84210/202609.11.2026 |BLAPL/10258/2026 |C.O. BAIL-1 No-
13)
1109 |5 \DP DASH 184211/2026(09.11.2026 |[BLAPL/8842/2026 [C.0.  |BAIL-2  |(Seat




No-

16)
110 S PATTANATK  |84212/2026|09.11.2026 |BLAPL/10923/2026 |C.O. BATL-1 éifi?
(Seat
111 S NAYAK 84213/202609.11.2026 BLAPL/8317/2026 c.0. BAIL-1 No-
20)
(Seat
112 PK ROUTRAY 84214/2026(09.11.2026 |BLAPL/8900/2026 |C.O. BAIL-2  |No-
18)
MISC. (Seat
113 D BISWAL 84218/2026(09.11.2026 |FAO/434/2013 c.o. APPEAL | 00
SEC. ©
MTSC. (Seat
114 B.K. SWAIN 84220/2026(09.11.2026 |FAO/135/2019 c.o. APPEAL | 0%
SEC.
115 SARBESWAR 84221/202609.11.2026 |ABLAPL/12618/2026 |GENERAL BAIL-1 (Seat
SAHOO No-3)
116 SARBESWAR 84222/202609.11.2026 |ABLAPL/8168/2026 |GENERAL BAIL-1 (Seat
SAHOO No-1)
MISC. (Seat
117 B.K. SWAIN 84225/2026(09.11.2026 |FA0O/419/2019 C.0.  |APPEAL Nofi)
SEC.
118 J.R.NAYAK 84227/2026(09.11.2026 |ABLAPL/12603/2026 GENERAL BAIL-1 B(Iii‘)t
MTSC. (Seat
119 B.K. SWAIN 84233/2026(09.11.2026 |FAO/854/2018 c.o. APPEAL
No-5)
SEC.
WRIT (Seat
120 S P SAHOO 84245/2026/09.11.2026 WP (C)/5403/2023 |GENERAL No-
BRANCH-4 38)
TUKUNA KUMAR
MISHRA , (Seat
121 S SENAPATT, 84250/2026(09.11.2026 |CONTC/7102/2026 |GENERAL Mooy
S .PANDA
WRIT (Seat
122 B K PANDA 84251/2026(09.11.2026 WP (C)/13208/2026 |GENERAL No-
BRANCH-8 40)
WRIT (Seat
123 B. DAS 84263/2026/09.11.2026 |CRLMP/1634/2026 |GENERAL No-
BRANCH-8 42)
SARBESWAR gggw (Seat
124 i 84267/2026 |09.11.2026 WP (C) /34620/2026 |GENERAL |\ [ roco oo Tgi)
BENCH-1)
SARBESWAR giiECH (Seat
125 A tiOn 84268/202609.11.2026  |WP(C) /34564/2026 |GENERAL | [ ore. o ng)
BENCH-3)
BINDU SAGAR (Seat
126 e 84269/2026/10.11.2026 |BLAPL/11815/2026 |C.O. BAIL-1 | 070
127 J. KAMILA 84270/202610.11.2026 |BLAPL/9680/2026 |C.O0.  |[BAIL-2 (Seat

No-




17)

(Seat
128 |7 NC SINHA 84271/2026(10.11.2026 |BLAPL/7631/2026 |[C.O. BATL-2 No-
12)
SHUBHENDU g?iECH (Seat
129 |10 AUMAR PARIDA |84282/2026(10.11.2026 WP (C)/16409/2024 [C.O. (DTVISION ng)
BENCH-1)
EEiECH (Seat
130 |4 P.K.LENKA 84283/2026(10.11.2026 |WP(C)/36937/2026 |GENERAL No-
(DIVISION |\ oo
BENCH-1)
e~
131 |3 B.R.SENAPATT |84284/2026/10.11.2026 |WP(C)/31212/2026 |C.O. No-
(DIVISION | 77,
BENCH-2)
giiECH (Seat
132 |5 K.C.LENKA 84286/2026(10.11.2026 |WP(C)/28385/2026 |[C.O. No-
(DIVISION | ",
BENCH-1)
WRIT (Seat
133 |5 S K BEHERA 84287/2026(10.11.2026 |WA/1089/2026 C.o. APPEAL Noo2)
giiECH (Seat
134 |5 B.R.DASH 84301/2026(10.11.2026 |WP(C)/28385/2026 |[C.O. No-
(DIVISION | 0",
BENCH-1)
135 21 R.R.NAYAK 84303/2026(10.11.2026 |BLAPL/7949/2026 |GENERAL [BATL-2 éifg?
Brancy | (Seat
136 |3 B.R.DASH 84311/2026(10.11.2026 |WP(C)/36997/2026 |[C.O. No-
(DIVISION | 7,
BENCH-1)
MISC. (seat
137 |10 J DEHURY 84312/2026(10.11.2026 |MACA/343/2014 c.o. APPEAL NO?Z)
SEC.
RAMESH CHANDRA (Seat
138 |5 AR BANA 84314/2026(10.11.2026 |BLAPL/10732/2026 |C.O. BATL-2 Nooq)
RAMESH CHANDRA (Seat
139 15 AR AL 84315/2026(10.11.2026 |BLAPL/10731/2026 [C.O. BATL-2 Nooq)
WRIT (Seat
140 |4 K.R.JENA 84316/2026(10.11.2026 |WP(C)/33921/2026 |[C.O. No-
BRANCH-7 |\
WRIT (Seat
141 |6 D.BISWAL 84318/2026(10.11.2026 |WP(C)/35597/2026 |[C.O. BRANCH-1 [Now3)
(Seat
142 |5 BK NAYAK 84321/2026(10.11.2026 |BLAPL/11056/2026 [C.O. BATL-1 No-
13)
WRIT (Seat
143 |6 D.BISWAL 84322/2026(10.11.2026 |WP(C)/35405/2026 [C.O. No-
BRANCH-8 |,
(Seat
144 4 G SAHOO 84323/2026(10.11.2026 |BLAPL/7026/2026 |[C.O. BATL-1 Noeg)
1145 |6 D.BISWAL 184325/2026/10.11.2026  [WP(C)/35399/2026 [C.O WRIT |(Seat




BRANCH-7 [No-
55)
WRIT (Seat
146 |5 D.BISWAL 84327/202610.11.2026 WP (C)/35386/2026 |C. No-
BRANCH-7 |.o)
WRIT (Seat
147 |5 D.BISWAL 84335/202610.11.2026 WP (C)/35758/2026 |C. No-
BRANCH-3 | )
WRIT (Seat
148 |7 G.C.BARIK 84337/2026|10.11.2026 [WP(C) /33717/2026 [C. No-
BRANCH-5 |,=
WRIT (Seat
149 |4 D.K.JENA 84340/2026|10.11.2026 |WP(C) /35692/2026 [C. BRANCH-2 [No7)
WRIT (Seat
150 |5 P.K.SWAIN 84346/2026/10.11.2026 |CMP/516/2024 C. No-
BRANCH-3 |,
WRIT (Seat
151 |4 M.MOHANTY 84348/2026|10.11.2026 |WP(C)/36819/2026 [C. No-
BRANCH-8 |, =
WRIT (Seat
152 |11 T.K.MOHANTY  |84352/2026(10.11.2026 |WP(C)/23100/2026 |C. No-
BRANCH-2 |,o
prancn | (Seat
153 |6 S.MALLICK 84353/2026|10.11.2026 |WP(C)/32442/2026 [C. No-
(DIVISION |
BENCH-1)
gEiECH (Seat
154 |4 A.K.SWAIN 84354/202610.11.2026 WP (C)/13317/2026 |C. No-
(DIVISION | ',
BENCH-1)
(Seat
155 |2 K SAHOO 84356/2026/10.11.2026 |CONTC/7206/2026 |C. Noo)
(Seat
156 |5 KSHITISH 84357/202610.11.2026 |BLAPL/11447/2026 |C. BAIL-1  |No-
13)
(Seat
157 |2 C SAMAL 84359/202610.11.2026 |CONTC/7095/2026 |C. Noo)
WRIT (Seat
158 |4 D.K.SAHU 84363/2026|10.11.2026 [WP(C) /33581/2026 [C. No-
BRANCH-3 |,
WRIT (Seat
159 |4 J . SAHOO 84365/202610.11.2026 WP (C)/36314/2026 |C. BRANCH-1 [Nowd)
WRIT (Seat
160 |4 B SAMAL 84370/2026|10.11.2026 |WP(C) /36500/2026 [C. BRANCH-2 [Now8)
161 |3 S.BARIK 84381/202610.11.2026 |CONTC/1502/2026 |C. CONTEMPT éifgf
162 |2 R.K.MALLICK  |84383/2026/10.11.2026 |CONTC/6600/2026 |C. CONTEMPT éif??
(Seat
163 |4 A.K.PANDA 84385/202610.11.2026 |CONTC/7576/2026 |C. Mooy
164 5 N SAHOO 84392/202610.11.2026 |BLAPL/11142/2026 [C. BATL-2 éifgf
1165 |5 N SAHOO 184394/2026/10.11.2026 |BLAPL/11142/2026 |C. BAIL-2 | (Seat




|No—8)

WRIT (Seat
166 |4 J SAHOO 84397/2026/10.11.2026 |WP(C)/36207/2026 |C.O. No-
BRANCH-8 41)
WRIT (Seat
167 |4 J SAHOO 84398/202610.11.2026 |WP(C)/36205/2026 |C.O. No-
BRANCH-8 41)
WRIT (Seat
168 |4 J SAHOO 84399/2026/10.11.2026 |WP(C)/36258/2026 |C.O. No-
BRANCH-8 41)
WRIT (Seat
169 |4 J SAHOO 84401/2026/10.11.2026 |WP(C)/36222/2026 |C.O. No-
BRANCH-8 41)
WRIT (Seat
170 |4 J SAHOO 84402/2026/10.11.2026 |WP(C)/36269/2026 |C.O. No-
BRANCH-8 41)
WRIT (Seat
171 |4 J SAHOO 84403/2026/10.11.2026 |WP(C)/36266/2026 |C.O. No-
BRANCH-8 41
WRIT (Seat
172 |4 J SAHOO 84404/2026/10.11.2026 |WP(C)/36980/2026 |C.O. No-
BRANCH-1 49
WRIT (Seat
173 |4 J SAHOO 84405/202610.11.2026 |WP(C)/36272/2026 |C.O. No-
BRANCH-8 41)
WRIT (Seat
174 |4 J SAHOO 84406/202610.11.2026 |WP(C)/36275/2026 |C.O. No-
BRANCH-8 41)
WRIT (Seat
175 |4 J SAHOO 84407/2026/10.11.2026 WP (C)/36394/2026 |C.O. BRANCH-1 |No-4)
WRIT (Seat
176 |4 J SAHOO 84408/2026/10.11.2026 WP (C)/36944/2026 |C.O. No-
BRANCH-1 | o
WRIT (Seat
177 |4 J SAHOO 84409/2026/10.11.2026 |WP(C)/36957/2026 |C.O. No-
BRANCH-1 49)
WRIT (Seat
178 |4 J SAHOO 84410/2026/10.11.2026 |WP(C)/36962/2026 |C.O. No-
BRANCH-1 |, o
WRIT (Seat
179 |4 J SAHOO 84411/2026/10.11.2026 WP (C)/36967/2026 |C.O. No-
BRANCH-1 |, o,
SECOND (Seat
180 |29 K.K.NATH 84412/2026/10.11.2026 |SA/182/1989 c.o. ADPEAL No-4)
MISC. (Seat
181 |6 I.C.SAHU 84414/2026|10.11.2026 |FAO/546/2025 C.0. APPEAL No-2)
SEC.
MISC. (Seat
182 |7 I.C.SAHU 84417/2026/10.11.2026 |FAO/927/2026 c.o. APPEAL
No-5)
SEC.
CRIMINAL |(Seat
183 |19 A.K.MOHANTY 84419/2026/10.11.2026 |CRLREV/226/2026 |C.O. REVISION |No-5)
1184 |4 [K.DANG 184427/2026/10.11.2026  |[WP(C) /36510/2026 |GENERAL |WRIT |(Seat




BRANCH-3 |No-
11)
WRIT (Seat
185 4 K . DANG 84428/2026|10.11.2026 WP (C)/36341/2026 |GENERAL|j o . | o%%
WRIT (Seat
186 4 K . DANG 84429/2026|10.11.2026 WP (C)/36417/2026 |GENERAL|jo o . | o%0r
WRIT (Seat
187 |14 R K BARIK 84464/202610.11.2026 WP (C)/14708/2024 |C.O. No-
BRANCH-3 12)
188 |3 SRIKANT KUMAR 1g/494/2026/10.11.2026 |ABLAPL/8190/2026 |GENERAL BAIL-1 (Seat
BARTK No-2)
WRIT (Seat
189 |5 P K SWAIN 84478/202610.11.2026 |CMP/516/2024 c.o. No-
BRANCH-3 14)
CRIMINAL (Seat
190 |7 J . PRADHAN 84489/2026|10.11.2026 |CRLREV/790/2025 |C.0. |- olilitn | 082
(Seat
191 4 G SAHOO 84493/202610.11.2026 |BLAPL/8406/2026 |C.O0.  |[BAIL-2  |No-
11)
WRIT (Seat
192 13 N.K.ROUT 84507/202610.11.2026 WP (C)/31990/2026 |C.O. No-
BRANCH-7 48)
WRIT (Seat
193 |5 K.C.PANDA 84511/2026/10.11.2026 WP (C)/31761/2026 |C.O. No-
BRANCH-5 21)
WRIT (Seat
194 |2 R.W.BEHERA 84522/2026|10.11.2026 WP (C)/37076/2026 [C.0.  |io 0 | oSCs
(Seat
195 |4 S MOHARANA 84550/2026110.11.2026 BLAPL/11681/2026 |C.O. BAIL-2 No-
18)

N I C (Software Team)




